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I'nfceaillgs of the COlltle;/ of the Governor Gellern/ if Il1dia, assembled for the 
.......... -1lH<pose·.o/'makjllg-- LawsQflJ RegttlaHotlS tmder the provisf'ons of /lIe 

indiatz Coutlcils Acls, 1861 and /892 (;14 & 25 Viet., c. 67, nlld 55 [1 55 
.- -' Viejo, c.-14) • 

. \ 

PRESENT: 
" ~' .,\, _. -,' .', - ,.":.-. ':' .. ". f' '.' 

Bis Excellency Baron Curzon, P.C., G.M.S.I., G.M.J.E., Viceroy and Governor 
General of India, presiding. 

His H-onour Sir John Woodburn, K.C.S.I., Lieutenant-Governor of BengaL 
The I-ffin'ble Major-General Sir E. H. 11. Collen, G.C.I.E., C.B. 
The HQn'ble Sir A. C. Trevor, KC.S.I. 
The Hon'ble Sir C. M. Rivaz, I<.C.S.I. 
The HQ,n'ble Mr. T. Raleigh. 
The Hon'ble Sir E. FG. Law, I<.C.M.G. 

The Hon'ble M. R. Ry. Panappakkam Ananda Charlu Vidia Vinodha 
Avargal, Rai Bahadur, C.I.E. 

The Hon'ble Kunwar Sir Harnam Singh, Ahluwalia, K.C.I.E., of Kapurthala. 
The Hon'ble Mr. J. Buckingham, C.I.E. 
The Hon'ble Mr. H.F. -Evans, C.S.I. 
The Hon'ble Rai Bahadur ~. K. Bose, C.I.E. 
The Hon'ble Sir Allan Arthur, Kt. 
The Hon'ble Sir A. Wingate, KC.I.E. 
The Hon'ble Mr. D. M. Smcaton, C.S.I. 
The Hon'ble Mr. C. W. Bolton, C.S.I. 
The J[on'blc Rai Sri Ram Bahadur. 
The Hon'ble Mr. R. P. Ashton. 
The Hon'ble Mr. R. H. Henderson. 

ADMINISTRATOR GENERAL'S ACT (AMENDMENT) DILL. 

The Hon'ble SIR CHARLES RIVA7. presented the Report of the Select 
Committee on the Bill further to amend the Administrator General's Act, 1874. 
lie said that he proposed, with His Excellcncy's permission, to ask the Council, 
at its next meeting, on' Friday, thc 2:llld instant, to take the Report into (00-

sideration. 



FINANelllL ' ~ 

[S,-,. f:;d:.;a.'1i Law.] 

rINAf'\CIAL STATEMENT FOR 19°1-19°2, 

The lIon'ble SIR EllWA({\J LAW inlro,luccJ and expla:ned the ~  ~ '  

~ ' ~  said ::-

" I ~ IT is my duty to lay before ~  Legislativc Council, statcments showing the 

actual fin;lOcial results of the year 1899-1900: the results according to Revised Esti-

'.~ ~ . ~~. . ~~ ~~ '~ ~ ~ ~~ ~  Estim.ates fur the coming financial year 
~ . .' . 

~ > .. ' • , •• ' ,.:,.' • \ '. T, " 

~. In their briefest (orm and leaving out Capital, Debt, and Remittance transae-
. ~ ~ ~  follows:-

Re.enue • 

Expenditure (charged against ReveDue) 

Surplus 

Revenue .. 
Expenditure (charged against RCl-en"c) • 

Surplus 

Revenue 

E!penditurc (charged against Rcv,cnue) 

Surplus 

,S99"!)Ofl • 
(ACC(IUnB). 

£. 

63,637,164 

65,S6!,54 I 

19'-)0-1<)01 

(Re\'iscd 
ESLimate). 

£ 
• 73,166,000 

73,525,600 

' ~ 

mudget 
F.stiln.:lte). 

£ 
72,191,900 

• 71,501,000 



[10TH MARCil, /9°/.] 
, -

FINA1\'CIAL STATEAIEi\'T. 

lSi,· Edflhll"d I.ow.] 
/61 

"3. Before proceeding to the detailed cons,ideration of the figures composing the 
above totals, [think it would be' well to explain a slight modification of system which 
we have decided to adopt in our Accounts. 

"4. We have had under consideration the advisability of some simplification in the 
General Statement of Accounts and Estimates of Rc,·enue and Expenditure, and 
Receipts and Disbursenients. 

~ . " 5.' It has appeared ,to us that by subnlitting this Statement ~  two heads, 
.D th. (orm • 0 d· R  d  E d· f R· . of Accouall. separatmg r mary ~  an xpen tture, rom ccctpts and Expenditure on 

Capital Account and Debt and Remittance transactions, the general result will be ma,de 
dearer to the public. 

"6. We have therefore, "ith the consent of the Secretary of State, adopted a form 
showing, first, aU purely Revenue Receipts, and Expenditure charged against the same, 
and indicating ~  between the respective totals as ' surplus' or • deficit' accord-
ing to circumstances. We then sholv separately, Capital Receipts and Expenditure, 
the Debt and Remittance transactions, and the opening and closing casli balances, includ-

ing in the proper columns, the surplus or deficit resulting Irom the difference between 
Ordinary Revenue and Expenditure. 

"7. This change is not in itself of great importance, but  I thinklthat it ,offer. the 
advantage of presenting the Accounts, in a more readily intelligible form, and, moreoyet", 
that it is technically correct 

II 8. It would seem expedient to strike a balance at the end of the first section of 
the Statement, to show as Surplus or Deficit,' in the body (,f the account, the difference 
between Ordinary Revenue, and Ordinary Expenditure charged against that Revenue, 
·and to make a very marked distinction bet""een the two main heads of the Statement, (I) 
Ordinary Revenue and Expenditure charged against Revenue and (2) Capital, Debt, and 
Remittance transactions. The final result of, the second section of the Statement is 
the closing cash balance in hand at the end of the financial year. 

II 9. ,We have at the same time adopted certain minor changes which I wiII ~  

to indicate. 

II 10. There seems no reason why the comparatively unimportant expenditure on 
• Construction of Railways clwged against Revenue, in addition to that under Famine 
, Insurance,' should be shown separately in the General Statement, which is designed to 
ex.hibit only 1h" leading and important figur':s. The expenditure under this he3d is now' 



FINANCIAL STATEMENT. 

[Si,. Ed'lllard L!!tII.) [1I0TH MARCH, 19o1.] 

insignificant in amount and is either I Provincial' or 'Loca!.' We have therefore 

combined it with that under Buildings and Roads, giving to' the group the title of 

I Other Public Works.' 

j, II. In view of the importance of the heads Post Office, and Telegraph. (the figures 

for which are specially watched by many obseryers interested in the general and 

economic ~ ~  of a country), we ,think there will be an advantage in giving a separate 
)jnt: to each of them, even In the General Statement, and, in view of the decision to 

treat the profits of coinage specially, \\'e think it desirable also to show the Mint figures 
separately. ' 

"Ill. Further, 'A'ith the object of bringing together all the entries connected 'A'itb 
capital eXp'enditure on· Railways and Irrigation Works, we have adopted another 
change which wilI, in our opinion, be a distinct improvement. It is to group together 
under the heading 'Railway and Irrigation Capital. not charged to Revenue,' the 
figures relating to the Capital of Railway Companies, which are at . present shown 
under 'Debt, Deposits and Advances,' and those for the similar direct capital 
transactions of the Government, which are now.shown under the heading 'Expenditure 
not charged to Revenue.' We shall thus have a perfectly distinct Capital account, with 

the advantage of showing in one place, the whole capital outlay on railways; whether by 
Government, or through Companiea. 

" 13. Being convinced of the value and improving position of the ~ prOperty 
in railways, we are ~ that the Railway Accounts should be readily understood by the: 
investing public, and we consider the changes relating tQ railway accounting, now pro-
posed, as a step in the direction of attaining desired simplicity, in a somewhat compli-
,cated technical question of accounting. 

'~ 14. ~  closing of the Accounts of the financial year 1899-1900 shows an improye-
ment in Actual Receipts of £712,164 over the Original Estimates and £104,764 over 
the Revised Estimate, as submitted by my predecessor last year. 

II IS. The dilferenees ltetween the Original and Revised Estimates were explained 
by Mr. Dawkins last M,arch, and the differences between the items of Revenue in the 
Revised Estimate· and ~  of the final Accounts are insignificant and call for no, 
special remarks. I neea only mention that the final Accounts show an iD;lprovement of 
£1:013,545 in ,Railway, Receipts, with the result that Railway Revenue AccQunts brought 
out a'riet profit of £'}6,'7s6,' 



~  MARCH, '9:)1.] 

FINANCIAL STATEMENT. 

[Sir E(/-;f.'tIrd Law.] 

" ,6. In Expenditure charged against Revenuc .the final Accounts show an increase 

of £559,34' as compared wilh thc Original Estimate. and a decreasc of £ "7.059 3!1 
r.ompared with the Revised Estimate, .the largest item in the latter being a decrease c.f 

£144:374 under' Army,' . 

II I'. The difference bern'een the original and the revised Estimate of Receipts is ~  
, '. • , ""tll .. alo. 

very considerable, the IIlcrease amountlllg to ~  but, of this IIlcrcase, a sum 1"",,19"1, 
of approximately' ~.  comes under the head of Mint, and is balanced by a 

"orrespondingly large increase under the same head in Expenditure. These considerable 
differences are due to the large coinage of rupees, which could not be ~  but, 
deducting the sum due to this cause, we still h,a\'e to account for an increase of Revenue 
exceeding £a,loo,ooo. . 

.. IS, It is certainly very gratifying to note that, in spite of all the troubles of the 

past year, every main head of Receipts except land Revenue shows a more or less 
important increase. 

II 19, The most notable augmentations are :-under Opium, about £5'72,ooo,due 
to the high price of opium; £106,000 in Salt, due to increasing consumption, 
although under this head we have cause to be dissatisfied ,,·ith the Burma returns; 
£"3S,ooo in Excise j £190,000 in Customs, a certain sign of consuming capacity and 
therefore of progressive well·being j £d6,ooo from Telegraphs, partly due to exceptional 
circumstances connected with Famine and partly to ~ increasing demand for' news 
owing to the wars in South Africa and China, and the fatal illness of the late Queen-
Empress j £955,000 in Railway Receipts, partly due to the large movement of food. 
stuffs for famine requirements and partly to increased mileage and general develop-
mentj ~  under Irrigation'; and finally an increase of £130,000 under Military 
Department Receipts, which is purely fortuitous, and represents the value of Military 
Stores.sent abroad and debited to the Home Government. The totals of the items I 

have mentioned ~  for ~ increase in Receipts of about £',395,000, 
..... 

II 20. Against this satisfactory increase in the great majority of items of Revenue 
we have to record a heavy deficiency, as between the Revised and original Estimates 
of Land Reyehue, amounting to ~ ' This is the only main heading of Revenue 
which show. a falling-off, and the unFortunate result tabulated is sufficiently accounted 
for by the severity and prolongation of famine in some of the \vestern and centra.l 
districts. 

. II 21. When we tum to Expenditure, ,,,e find that the total of the Revised Estimate 
exceeds that of the original Budget Estimate by about £3,53°,000. Dut here agai .. 

• 



FINANCIAL STATEMENT. 

[Sir };cl'IIJn1'd Law.] [20TII :MARCII, 1901.) 

we must make a reduction of about ~  under 'Mi'nl,' the amount of the net 

, profiton coin'age to be credited to .he Gold Reserve Fund, and cQnscquently we ha \'c 
only to account for between £600,000 and £700,000 of increastd Expenditure, abo\'c 

tbe original Estimate. 

" !!'IIIIo-The··most important item of increase in Expenditure is under the group 
'Famine' ~ ~ ~ '  to about £876,000. This unfor-

~  ~  no 'explanation.. The next in importance is an increase of £323,000 
under 'Railwiy Revenue Account,' but this augmentation was due to, and more than 

compensated for, .·by "increased traflic yielding the larger Revenue already indicated. 

The charge under • ~ ' also exceeds the ~  by about £ 200,000 and 
Miscellaneous Civil Charges by £74,500 . 

.. 23. On the other hand, 'Other Public Works' decreased by about £118,000; out 

of which about £42.000 is to be attributed to reduced expenditure on Military Works, 

and' Army Services' cost less than anticipated by about £ 1,185,000, the savir:g 

being chieRy due to the absence of troops in China and South Africa. There was 

alseta decrease of '124,000 under Salaries and Expenses of Civil Departments, and 
finally, the differerfes in the Accounts under Provincial Deficits and Surpluses 

increaae;d the ~  as shown in the Statement by '576,400. 

".,/The ~ '  indicated by the Revised as compared with the Original 
~ for ~  is to increase the originally estimated surplus of £160,300 to 

a fairly assured ~  of £1,640.400. 

"115 .. ~  turn to the consideration of the ~  for the coming financw 
year. 

".Jf>. It ".i11 ~  observed that, if the abnormal receipt under • Mint,' included in 
last yeaf'1 Estimates, is omitteli, the differellce between the totals of Receipts, according 
to the Revised Estimates of the closing year. and the Estimates for 1901-1902, now 
presented. is nry small, and amounts only t9 an anticipated increase of Revenue of '7 1 ,f}Of;) in the coming year. 

. i· 
.11 ~ . Under certain heads, however. the ~  are considerable and demand 

~. . 

II ~ .. Land R;evenue is estimated to produce £474,800 more than last year, and in 
"iow ofimproved prospect.. throughout the greater part of India, this Estimate is 

unlikely to prove, too. sanguine, although. until we are sure of a favourable monsooJl., 
the ~  moderate:Eslimates may be suddenly and hopelessly falsified. 



[1I0TH. MARCH, 19o1.] 

FINANCIAL STATEMENT. 

[Sir_Ed'tIJard .~  

•• gg. The only other main heading of Revenue 'which' is expected to yield an imporl-
• ·'lint· increase is • Railways,' where Receipts are "expecled to exceed those oC last year 
by £331 ;400. The anticipated increase is chiefly due to the inclusion of gross instead 
of"net Receipts from the Great Indian Peninsula Railway for u months in the coming 
year; as against 9 months only. in· the closing yur, and al,o, to some extent, to 

~  mileage' ~  to traffic.· 

-.';-.. ·;i ~ .  ~  increases, variations in the items included under' Other 
Heads' are estimated to produce, on balance, an additional £183,400, the more ~  

improvem!uti"being ~  in Provincial Rates, and £6g,600 in Tributes from 
Nath'e States. " 

" 31. Other ~  improvements make up the total increase of Revenue, as compared 
with the Revised Estimate for 1900-1901, to £1,086,500. 

I' 32• Against these improvements we have, however, (always ~  Mint) to note 
a considerable reduction under various 'important heads. Opium is estimated to ,ield 
£589,300 less than last year, since it "'ould not be prudent to count on the continuation 
of the abnormally high prices which' have lately prevailed. Customs are estimated at 
£136,100 less, the mo .. t important variation in detail being a lower Estimate for imports 
of Sugar, the duties on the extraordinarily large importation of which have abnonnaUy 
swelled our Receipts during ~ past year. Irrigation Receipts nece ssarily fluctuate with 
the increase or decrease of the demands a! agriculturists for water, and are higher in bad 
seasons; we therefore anticipate for next year a smaller return by £ 12 7,400 . 

.. ----.'.!33.-The above J.re. the .~ important heads of decrease, and other minor variations 
account for, approximately, a f"rther £161,800, making up the total of items of decrease 

to £1,014,600. 

"34. I now tum to Expenditure, which as a total, and again excluding' Mint,'shows 
an increase of £1,131,900 reduced to £923,500 by the differences under the Provincial 
Deficits and Surpluses. _., 

II 35. The total increase under various heads is £4.446,900, of which £ 2,062,100 is for 
Army Services, £-728,400 for' Other Public Works,' and £652,400 for Railway Revenue 
Account. Concerning these three items I shan have some remarks to make when I 
deal specially with Military and Public Works Expenditure. Other heads including 
I Direct Demands on Revenue,' £161,600, 'Salaries and Expenses of Civil Depart-
ments,' £4930200, and Miscellaneous Civil Charges, £123,900, make up the total 
figure of increase above indicated. 



166 FINANCIAL STA1'EAfENT. 

(Sir Edtuartl Law.] [20TH MARUI, 1901.] 

" 36• Expenditure in -all direCtions has been ~  greatly .and necessarily restricted 
during .1h6.. .. poriou .0Lfinancial:.distress .that, now that we may fairly estimate for.an 

improvement in Revenue and a veryimportant diminution of Charges for Famine RthC£, 

. ~. . .  .. shQw. ~  . . ~ ~'  in meeting urgent admiuistrative 
demands.: The FamineCJlarges, including £25°,100 for Reduction or Avoidance of 

~~ ~~ . . ~~ ~.  ~. .~ .. \hi!l . ~ ~  fmam:ial ~  . 

' ~.' . ~ . . ~ ~ •. ~~ ~ th.e. more important figures of the Budget. I will now 
~  to sum up the situation. 

. . . .~ \ •• , .. ., .. ', . ~ ...... .' • • • 

,"-:····,-· .. ~ ' '  of Revenue and Expenditure chargeable against Revenue closes 
with a surplus of £69°,90°. This surplus we carry forward to the second part of Ollr 
Statement dealing with Capital Account and including  Deposits, R,emiltances and 

Advances . 

.. 39. Our total Estimate for Capital ' ~ (not chargeable to Revenue) on 

Railways and Irrigation omounts to £5,395,600, of which sum £2.019,400 is for State 
Railways and £2,709,500 for the Account 01 Railway Companies, the balanc<! being 

for Irrigation Works. In addition to the above, We! have to find £301,900 lor dis-

charging Temporary ~ . and also to ~  lor other minor Capital Expenditure 

amounting to £9H,5OO, including an over-payment in India of £330,200 on account of 
se'cretary of State's Bills, and we finally arrive at a gross total of Capital requirements 
amounting to £6,642,000 . 

.. -.... ,. 40."TomeetfliisOiiUa'y,· we have. in a-ddition to our surplus .of £69°,90°, a sum of 
£1,663,400 iaiseli by Railway Compahies. We further anticipate procuring £2,240,000 
fij-)iildiEion to-ourPermane'ni Debt, of which sum we contemplate rzising t\\'o Crores of 
rupees in ~ '  addition to the Unfunded Debt, and £111,200 from 
repayment of Loans and Advances. 

"41. These slims amount in the aggregate to £5,2::>8,000, and the balance required 
to 'meet the total Capital Expenditure of £6,642.000 is found by a reduction 01 
£ 1.43-1,000 in our Closing Balances in India alld England . 

.. The final result will be a Closing Balance on March 3'. 1902, of £ 10,500,327 
in ~  and £2,605,943 in England. 

. , 

.. 42. The present intention of the Secretary of 3tate is to draw bills amounting to 

£16.500.000 during the course of the coming year. I ~  omitted this figure from 
both sides of the account I have summarised. 

or 43. There is 0 point in connection with our Treasury operations which is perhaps 

likdy to \'e the ollject of remark, or question. and on which I think it may be well to 



[20TH M,nell, I}JI.] 

Fi.\'.·J.rCJ..IL S7:4TEJIEXr 

[Sir ~  L.m .. ,] 

give ~ explanation h"rorehand. I refer to the fact that, whilst our Estim.'ltes show a 

comparatively large cash balance ill hand in India, at the end o'r the coming financial 

year, \\'e nevertheless announce our intention of adlling to our permanent ~  

by raising a loan in India during the course of the rear. 

"44, The necessity obliging us to take this course arises from the fact that during 
the earlier part of the financial rear our Revenue collections are very small, as com-

pared with monthly expenditure, and our balances gradually diminish, until in NO"ember, 

they fall so 101V that \I'e have to calculate our ways and means and assure our supplies 

with great care, so as to tide over the critical period till the last four months of ~ 

financial year, when Revenue Receipts begin to pour in. 

"45. It will be understood then, that it is the anlicipltcd condition of our resources 
in the month of NOI'ember which ~  fixe; the amount of our borrowings without 

regard to the possibility of a rdatil'e plethora of cash in our Tr.:asuries, three or four 

months later. 

"46. The Government of India is at a great disadvantage in this respect, 0\\ iug to 
the non-existence of any financial institulion sufficiently' IItrong to be able at all times 10 

provide such funds, for short terms, as may be required to satisfy the tcmporary needs 

of the Treasury • 

• , 47. It has, I believe, often been urged that the relatil'cly high rates of discount C .... m .. eat 

prevailing in tIle busy winter season from December to the end of March are Que to ~  
the low figures of Government balances with the Presidency Banks, during those ~ .  

months. 

"48. I give below the figures showing these balances during the last lour rears. 
They are as follows :-

1891. 1899• ~. 11)00. 1901. 

R K R R R 

Juaaty . 2,84,69,8 r S 3,IO,;4,ii9 ~  :I,!: .3,49,256 3,31,13,36.3 
February 3,00,23,776 3,ll,51,2!7 '. . ~  3,oi,6l,6'3 3,09,44,76. 
March 3,77,4°,338 '~  3.16,44,816 1,64.67.648 
Deeember . 2,68,20,840 2,92.33,5jl 2,j 3.30,372 :l'i4,9G,.6J 

"49. I think that, although special circumstanres reduced tbese balances last ye3r, 
the above quoted figures show that the GO\'ernmenl of India is not unmindful of the 

advantage to the business community of placing comparati,'ely large balances al their 
disposaJ, during the busy season. 

c 



IG8 Fl.rA.YClAL SIAnNE.n. 

[Sir E(barJ I.au'.] ~  MARCil, Igol.J 

"50. In my general summary which includes under \'arious mllin heads, the dirrerent 
itcms of Pro\'inri.1I Fin'ance, I ha\'e Jl(lt discu;scd any details of this br.lnch of accounts, 

as 1 ha\'e nothing to add to, or to explain ill. Ihe ' ~  clear statement on t his head, 

pn'p:ucd by :'Ilr. Finlay with his usual ability and industry and to whirh I would 
spE·riaily invite atlt'nti('n. This statement is to be found in Section \'I, P .ut II • of the 
Financial Statcment. 

~  " 5 I. In all countries in the world, the greatest drain on financial resources and in 
liD \ • "rill, .. 
• ~. Public some ~  thc most difficult to justify. is that caused by the clIlIllJincd heavy demands 
~ '. f  . .  . d I or nuhlary reqml'ements an or public works. 

"52. But our whole existence depends on proper provision for the defence of our Iron-
tiers, and without continual expenditure on public ,,"orks, the development of communi-
cations so absolutely necess.:lry for economic progress, could never be realised, whilst the 

~  sums spent on irrigation are more than justified by the magnificent results obtained 
from this class of cxpenditur.!, yielding, as a rule, not only direct and immediate profit, 
but also pro\'iding for the sustenance of millions, \\'ho would othtrll'ise be included al1lon;;: 
the ~  f:oll1 recurring droughts. 

"53. As regards military expenditure, although 1\'e have granted very large sums for 
the improvcmt'nt of our military position as regards defence, e\'cry additional item which 
has betn agreed to, has not only been most jealously scrutini!ed in the Finance Depart-
ment, but has also been submitted to the close examination of the Govt:rnor General in 
Council. 

"54. The lessons derived from the war in South Africa could not be neglected. It 
"'as our responsible duty to take them to heart, and we have done our best under the 
guidance of the military ad,-isers to Government to profit by them. 

"55. Fortunately, the savings realised in our general military expenditure owing to 
the temporary absence of our troops in South Africa and China have enabled us to 
. provide for a portion of the urgent nceds of the army without adding to our general 
burdens i for the ~  we have done what is for the moment in our power, but we 
cannot yet say that our task is completed. 

"56. The loll owing figures sho,,' the Net Military Expenditure during the last few 
years ~ 

1898-99. Accounb 

1 899' 1 goo 
1900-1901, Revised 

1901-1902, Budget 

, rid, c. zette ot '.di& . ~  :olh Marth. 1901, p. 53· 

[. 

'5,3115,°42 
14,165,743 
14,239,100 

16.345.500 
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[Si,' EtI",ard La1ll.) 
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"57. The increase in the estimates for the coming year is very considerable. Items 

classed as new expenditure amount to about 142 lakhs charged under Army in addition 

to about 18 lakhs connected therewith, charged to Military Works. Of this total, amount-

ing to, approximately, 160 lakhs, about 127 lakhs are non-recurring, and 33lakhs 
recurring. It includes, among other heads, provision for the expenditure of 941akhs on 
artillery, rifles, ammunition and ordnance stores i approximately 8t lakhs for the estab-
lishment of the gun-carriage factory at Jubbulpore and the cordite factory in the 

Neilgherries j and 21i lakhs for the establishment of an efficient transport service, 
including the purchase of animals. 

; 

"58. ~  expenditure on factories for manufacturing munitions of war in India, will 

not only have the effect of increasing our military independence, but also the highly 
satisfactory result, from the economic point of view, of substituting expenditure in India 
for expenditure abroad, of increasing the productive power of the country, and of train in" 

a large body of mechanics and other skilled artisans. 

u 59. As regards expenditure on public works, we have given our special attention to 
rendering existing railways more efficient, by the provision of additional roUing 

stock and other requireqJents for their satisfactory and profitable working. We have 

also set asid'; a large sum for expenditure on irrigation works as a protection from famine. 
The grant unaer this head for the coming year amoun ts to one crare and is the same as 
that ~  last year, whilst in considerable excess of the sums allotted in the imme-
diately pre0e4ing years for the same purpose. But we are convince d that the money 

will be well spent • 
• 

II 60. The following figures show the comparative capital expenditure on public 
works, during the last few years, classed under the more important heads, and the 
propDllue fc)r expenditure in 190 I-I 902 :-
. 1898'"99-

Railways 
Irrigation 

.. 

'. 
R 

8,84021,189 
65.35,48:1 

9,49,56,671 

8,g6,77,803 
89,69.400 

9,86,.7.:103 

8,30,750000 
90,08,000 

9,20,83,000 
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Progra.mme, 1901.1902-
Capital cS1Jenditure on ~  lincs 4,59,97,000 

Diuo lines under construction 4,59"n,ooo 
Ditto new lines only recently commenced 1,13,00,000 
Ditto Irrigation 1,00,00,000 

C lassifod 11',,,. 
Capital expenditure (or Railway Coitstruction-
To be raised by Government 
Ditta Companies 

TOTAL 

TOTAL 

2,22,86,000 
8,09,58,000 

II 61. I think that after consideration of the above figures showing comparative capital 
expenditure, I should invite special attention to the comparative net results of the working 

of our railway system. The following figures give the net dtficit or surplus since 

1897-98:-

~ 19-'901 '9'>"'9<>2 
(Reviled E.timate). (Dud,el E,timate). 

l. l. l. l. 
-709,304 ~  +i6,756 +156,200 -16",800 

II 62. In noting the relath·eJy unsatisfactory estimate-of net results for the coming 

year, it must be borne in mind that the traffic of last year, due to transport of famine 

supplies, was exceptionally large, and that \\'e have now made specially large provision 

lor repairs, renewals of roUing stock, and other improvements to be charged against nix' 
year's revenue. 

"63, Further, I must point out that, if we take only the figures of traffic receipt., 

£18,427,600-and those of working expenses £8,6SS,300,-the results anticipated 
for the coming year, are somewhat better than those lor the year 1900"1901, and show 
a net profit (thus calculated) of £9,772,300 as against £9,701,600 last year. The final 
estimated falling-off is due to an increase of expenditure under the heads of Interest and 

Annuities, in connection with new construction and the purchase of the Great lndion 

PllDinSUIa Railway. These are temporary drawbacks, and the decrease in net revenue is 
temporary as the lines under construction will add to revenue when opened for traffic. 

"64. It is unnecessary for me to enter into further details concerning expenditure 
under the two heads I have now been discussing, since it is the main principles guiding 

5uch expenditure, and the possibility of satisfying recognised requirements, which alone 
concern the Finance Department. Questions of detail lie outside the pro\'ince of that 

Department and are the immediate concern of the Honourable Members of Council at 
lhe."head of the Military and Public Works Departments. 
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If 65. During the past financial year this great Indian Empire has been suffering Rea.lts or 
f II' I" d  d  I h' k' h  . the Pandae. rom an appa mg ca amity, qUite unprece ente, tin, In t  e recent history of any 

country on the globe's surface. Not only have we heen the victims of a famine of 

extraordinary severity, the inevitable outcome of tbe early cessation of the rains in 

the year 1899, but to tbe consternation of all men, responsible for, or interested in, 

tbe welfare of the millions of agricultural population, the coming of the periodical rains, 

required to refresh the thirsty soil and restore tbe fecundity of mother-earth, was so 

delayed last season, that the trials of the long suffering populations were prolonged in 

the most di5tressi{lg and unexpl'lcted manner. But this was not all. In addition to 

thr. calamity of famine, the plague pestilence is still with us, and the terrible Jist ot its 

victims is daily to be counted in the official returns from the plague-stricken districts. 

And this too weighs heavily on the resources of the country. 

"66. The Government of India has followed with the keenest anxiety the course and 
results of these awful afRictions, so entirely beyond its control, and it has recognised 

with profound admiration the splendid spirit with which millions of sufferers have faced 

the calamities from which they were powerless to escape. 

"67. The, suffering condition of our fellow-subjects has been brought home to us, in 

the most incisiTe manner, tbrough the continued and heart-rending appeals for assistance 

which have ~  tbe Government of India. It is however my duty, and a happy 

duty, to state that, under ~  instructions of tbe Secretary of State and .the Govern-

ment of India, .all such appeals have been considered by the Department. concerned, 

in a most liberal spirit,. and no single appeal examined in that spirit by the competent 

authorities, has remained unsatisfied. The national purse and national credit have 

been fredY plac:ed at the disposal of all whose genuine distress might, it was boped, be 

relieved by the prompt expenditure of money .. 

"68. Such has been tbe sp:rit guiding ou(aclion, and it now falls to my duty to 

state the cost of our gigantic undertaking. 

"6g. To ~  itwitb any approximation to accuracy is impossible, for it is not 
the direct ~  of money whicb alone is involved: there has been an expenditure 
of life, he8Ith and energy of tbe numerous Government servants, both European and 
Native, who have nobly done their duty in facing the storm: in addition to the direct cost, 

of gratuitous famine relief and relief works, of remissions of taxation, of :agricultural 

Ioaoa, of loans'lo assist atBicted Native States, of provision of medical assiatance, and of 

special ~  ~ famine officers, there bas also been the indirect cost: of los. of 
revduue, botb as regards land revenue and miscellaneous taxes, and the incalculable, but 
probably Itill greater future cost of checked economic development. 

D 
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.. 70. We ean fairly count the direct cost j the indirect cost must necessarily escape 
accurate calculation. 

The following are the principal items of direct loss and expenditure:-

R 

Famine relief .' 
Remissions and Suspensions 01 Land Rc\'enue and Provincial Ratcs 

Compensation lor dearness 01 IUO\ isions and other charges 

" In addition to the above, we have provided :-
Loans to Native Statcs • 

TOTAl. 

Special Agricultural Ad\'i\nee, ... 

TOTAL 

6,3;,76,000 

1,47,16,000 

66,03,000 

R 

4, II ,00,000 

1,42,00,0IJO 

5,53,00,000 
. -"S-

"This is an appalling total, but the calamity was also appalling. And the tale is not 
yet told, Expenditure will continue in the coming year. Already we have been called 

upon to provide approximately a crore for direct famine expenditure in the coming year, 
chiefty in Bombay, and we have been obliged to allot 1641 lakhs as grants.in·aid to 
Provincial Re\'enues, to restare financial eq uilibrium, thrown out of balance by famine 

and plague requirements. 

II 71• It has been a serious and responsible task to meet all these heavy demands, 
but, thanks to the recuperative power of the country, directly due to the frugal 
habits and industry of the people, the task has been accomplished, and the Govern-
ment of India can say with no inconsiderable satisfaction, that, with the ~  of the 

ruled, the Rulers ha\'e done their duty, and the results ~  been such as to leave a 
.memorable record in the history of mankind. 

c!.. ..... u. "72. The countervailing duties on bounty-fed sugar came into practical effect· in 
~ Dllt'n. May 1899, and consequently we have not yet had two years' experience of their working. 
! Two years is too short a period to permit of the formation of a definite opinion as to 

the effect of these dutie", and considering also the· abnormal conditions of plague and 
famine which have prevailed during the whole time, I think that it would be ''Cry 
premature to draw definite conclusions from the statistics of recent imports of sugar • 

.. 73. The general question of the sugar trade and industry is, however, one of such 

wide·spread interest, that it '!lay be useful to invite attention to the figures showing the 
imports of sugar into India, during the last four years, classified according to the COUll· 

tries of origin. 
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"74. I may call attention to the fact that the enited Kingdom, and the interested 
British Colonies, the Straits Settlements, Hongkong and Mauritius, appear to ha\'e had 
their full proportionate share in the remarkable: increase of importation into India, during 
the expiring financial year. It is also interesting to note that the greatest relative advance 
in the supply of sugar has been made by Germany, although that country is far from 
ha\'ing recovered the predominant position which she occupied at the beginning of the 
period under review. Among foreign countries Austria·Hungary still keeps the lead, 
as an exporter of sugar to India, but does not come within measurable distance of 
l\Iauritius. 

II '5. I may mention that the net receipts from the countef\'ailing duties amounted to 
RS,I7,555 in the eleven months of the last financial year, during which the Cl\tra duties 
""ere in force, and to R I 5,'9,552 during the first ten months of the current financial year. 
\\'e may reasonably hope to e:ncash 17 or 18 lakhs from this source before the close of 
this year, and it is perhaps not an unsatisfactory reflection that this addition to our 
Rc\'enue has been realised at the expense of the European tax-payers, taxed by their 
respective Governments to provide the bounties which enable foreign sugar refiners to 
sell their sugar in India, at prices below prime cost. 

I' 76. The fact is that the Government of India has added I' lakhs to its resources 
by taking for Revenue purposes, the approximate difference between cost price, and the 
artificially maintained selling price of bounty-fed imported sugars, whilst the Indian 
consumer pays no more for his sugar than he would have to pay if the bounty system 
were abolished. 

"Im/wls of SUla,. into Brilis/,Intlia 6, Ita/I'D'" other Co,mtries. 

Rlft-·· 
United KinCdum 
Austria-HunCary 
Gcnuny . 
Mauritiua • 
Egypt • • 
ceflon • • 
Ch,na-Honp"", 
Java • • 
Strai .. Settle1nenla 
Ot_ Countries, 

TOTAL 
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"77. The course of exchange throughout the financial year, ending on the 31st of 
this month, has been remarkably steady, and I may with satisfaction repeat the state-
ment made by my predecessor, on this question, last March, namely, that the object of 
Government, the maintenance of a stahle exchange, has been realised during the past 
year'; and 1 may add that this stability has been maintained by following lines already 
laid down and without involving the necessity of any further special measures or serious 
effort on our part :-

The average rate' for Council Drarts, throughout the tweh'e months now drawing \0 a 
close, has been 15.979d. 

The muimum, n'acbcd in the month o{ Decenlber, was 16·037d. 

The minimum, in the month of August, was 15·933d. 

CI 78. What has been done as regards the sale of Council Drafts and the coinage of 
rupees (and to the latter question I will return more particularly) has been done in 
accordance with a general policy of limiting, as far as possible, the action of Government, 
in exchange matters, to following and satisfying the demands of the market. 1 believe 
this to be the proper safe policy. It has been suggested that such a policy should 
be firmly established by legislative enactment, but I am not convinced that any 
enactment would give greater security than now exists for continuity of guiding 
principle. I fear that any possible form of enactment would bind our hands in an undesir-
able manner, in questions of detail, and on general grounds, it is desirable to avoid fre-
quent recourse to legislation on exchange and currency questions. 

"79. During the past year there has been no hesitation to sell Council Drafts and 
Telegraphic Transfers to meet demands, although during the slack season of trade 
sales were shorter, whilst later on the -Secretary of State found himself obliged 
to increase his offers of BiDs 80 as to compete with the export of sovereigns which 
were being largely despatched to India, by parcel post, for conversion into rupees, 
at our mints and treasuries. 

II 80. We have, without legislation, established a Gold Reserve Fund into which will 
be paid all profits of coinage accruing since the beginning of the closing financial year, 
and that Fund will serve as a guarlUltee for the conversion into gold, if required, of the 
rupee token coinage with which, to meet positive requirements, we have supplied the 
public so largely. 

II 81. The great strain on our resources, due to disastrous famine, forced us to use 
for current requirements, the profits of cOinage during the past calendar year, but 
IVtce January I, 19o1, we have commenced paying our further profits directly into the 
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Gold Reserve Fund, and the amount thus paid in, already amounts to £800,000, to which 
a further sum of £400,000 will almost immediately be added, on account of coinage profits 
in March. 

82. As regards the profits from April J to December 3', I ~  amounting to about 
£1,730,000, these will be paid into the Gold Resen'e Fund as our resources may permit, 
and it is our earnest desire to expedite such payments as much as possible. A special 
source will become available for these payments, by "the reimbursement of the large 
advances to Native Stales and takavi loans provided by Government, in connection 
with famine ~ necessities. The advances made to Native States alo'ne amount to 
over four croles of rupees. 

83. I ~  here state that it is the intention of Government  to invest, from time to 
time, in British Consols or other Sterling Securities, the sums which may be accumulated 
in the Gold Reserve Fund. 

84. With regard to the control of coinage operations, I think that a practical rule 
of conduct is ~  be found in maintaining as closely as possible, a sllfficient sum in rupees 
in the ~  Reserve, to meet alI demands which experience shows may reasonably 
be anticipatec\ and, for the present, we may hold in sovereigns, the balance of our 
Currency Relierve exclusive of the  ten crores invested in Rupee Paper. 

! . 

85. Tbisjis what we have resolved to do, and although we have not yet been able to 
accumulate ~ our Currency Reserve the full sum in rupees which it is in our opinion 
desirable to nYuntain, tlie failure to secure this accumulation is due solely to the limited 
CIlpaOtyof 09r mints apd to their inability to tum out rupees as quickly as they have 
been required to meet ail extraordinary and unprecedented demand. 

: 86. I ~  a ~  showing the results of our rupee roinage operations during 
~  past financial year ;- • 

Amtnmlo/ Rupees, (oifltd 1900'1901. 

"" .goo. 1101. 
TOTAL .0. 

~. ~ ~. ~~ ~'
IllIalfT .... 

--!--- --------
" ;.. " 

67".,. II 'r7,i.!lll 740111.Jo1 "tlp51 '.4S.9s,06. '.5907'.707 'oS4Aio+l6 r,6o,.]apl3 'M.u.6oI 'MoO',II7I .S'07 .... ~ 

, 

~  I, Of ~  ,total coinage exceeding J 5 crores, 3 crores and 13 lakh. were coined 
for, and issudd to; Natiye States. 

B 
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.. The monthly outturn for account of the Government of India varies ~  

but this \'ariation must not be taken as an index of the opinion of Govemment ~ 

regards requirements, for the coinage of rupees for our own requirements has been 

hampered by the fact that our mints have been under obligations to coin, besides rupees 

for our own needs, bl?th dollars for the Colonies, and rupees for Native States, and, as 

regards the latter operation, no one will dispute the great advantages from every point of 

view of having a uniform currency circulation throughout the Indian Empire. This desir-

able end we now appear to be in a rair way of attaining, and apart from the advantages of 

securing a uniform currency, we were bound, at no matter what inconvenience to ourselves, 

to fulfil our contracts to Nath'e States. We have, however, taken such measures as were 

possible to increase the capacity of our mints, with the result of reaching an average 

monthly outtum exceeding two crores of rupees in the last two months for which we 

have the returns. 

" The figures of the Table submitted, show a total coinage for II months (the figures 

for March are not yet available) exceeding IS crores, and for the 12 months of the 
financial year we shall presumably reach approximately 17 crores, of which between 13 

and 14 crores constitute an addition to the rupee currency of British India. This is an 
enormous and surprising addition, but we have not allowed ourselves to be tempted by 

the large possible profits of the operation. We have not gone beyond supplying 

possible demands, and "'e have taken adequate precautions to insure the realizable 

"alue of this extraordinary addition to our token currency. I believe that what we have 

done has been both necessary and safe . 

.. 87. On this question l may point out that the figures of outturn show conclusively 
that thl'lre has been no he:sitation on the part of Government to take every possible 

measure to provide all the necessary circulating medium which current. demand has 

indicated as required for the business of the country. 

"88. To sum up, I may say that we have endeavoured, and wiil endeavour, to regu-
ljl,te the sale of Council Drafts in accordance with trade demands i that we have 

endea,·oured, and will endeavour, to maintain a stock of rupees in our Currency Reserve 

sufficient to satisfy all reasonably to· be-anticipated demands, and even if such demands 

continue beyond reasonable anticipation, we still hope to maintain and impro,·e our 

position. Finally, we shall accumulate from coinage pr06ts a substantial gold reserve, 

independent of the Currency Reserve, and we shall from time to time invest tl1e gold 

accumulated in Sterling Securities. 

II ag. I venture to hold that this system which we have adopted in accordance lIith 
a deliberate policy, is as nearly automatic as any that could be devised, and l think that 

there are practical difliculties in the way of any attempt to stereotype such. sysfem hy 
legislative enactment. 
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II go. First, I may obsen'e that the effects of legislation are necessarily so restrictive 
that, though they may enforcc automatic action under one set of conditions, they 
~  limit automatic action if those conditions are changed. Thus, under existing 
conditions, and with due regard to the present average circulation of notes, we may think 
that we ought to keep a certain amount of rupees in the Currency Reserve, and lhat we 
can afford to hold a certain number of sovereigns in the slime fund. But the circula-
tion of currency notes may increase or diminish (I hope and anticipate the fonner), and 
the general requirements for rupee currency may also increllse or diminish i if such 
changp.s of condition occurred, what would be our position if the proportion of rupees to 
sovereigns in the Currency Reserve were fixed by law? 

"91. We have fixed this proportion in our own minds, but, ifthe conditions on which 
our estimate is based should change, we are quite prepared to change the proportion 
which we have temporarily accepted as our guide, This, as we now stand, can be done 
immediately without recourse to legislative enactment, and without that undcsirable 
disturbance of the public mind, which legislation on such delicate questions is liable to 
produce. 

"92. In concluding my remarks on this subject, I think it wiII be of interest to state 
what is our position to-day as regards note circulation, rupees and sih'er bullion in the 
Currency Reserve, gold in the Currency Reserve, and gold 'in the Gold Reserve Fund. 

The figures on March 7, were as follows ,-

Notes in circulation 
Rupees In the Currency Reser\"e • 
Value of silver bullion in the Currency Reaen"e 
Gold in the Currency Reser'"e 
Gold in the Gold Reserve Fund 
Total silver 
Total gold. 

Rl8,og,IS·:76S 
R 5,81,12,865 

" 1,78,48,764 
. I. 6,956,946 
I. 800,000 

R7,65,61,6J9 

• {, 707 56,946 

II 93. The Government of India some time ago addressed inquirieno the Locil Clrulatl .. 
Governments, Presidency Banks, and Chambers of Commerce, soliciting their opinion :1.f::-c' 
as to the best method of increasing the circulation of currency notes. 

II 9+ I think that thi!1 is a very important question, and that the entire banking and 
commercial community will admit that it is desirable, if possible, 10 increase the circulation 
of notes. But the problem how best to do so, without incurring undesirable risks aRd 
expen4itl/l'e, bristles with difficulties. 
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1/95. I cannot say that the numerous valuable communications, which we have received 

from the authorities whom we have cf)nsuited, have gone very far towards furnishing a 

definite solution of the problem, for the divergency of the opinions offered is remarkable. 

Difficulties, of which we were ~  aware, are emphasised. and the only general conclu-

.sion to be drawn is, that it is practical1y impossible to take any heroic me;isures i that we 

can only safely venture on some "ery limited experiment i and that it will take a very long 

time for important results to be achieved. . 

"g6. With reference to this question, I may perhaps say a word regarding the 
criticisms on the circular of inquiry issued by the Government of India \\'hich have 

appeared freely in the press. It has been stated more than once that it is evidrnt frOIn 
the terms of the circular that the Government 01 India did not know its own mind on the 

question propounded. I am very willing to admit that, when making the inquiry, the 

Government of India had arrived at no definite decision as to how best to arrive at a 

desirable end. But I cannot admit that this is fair ground for hostile criticism. 

"97. The business public undoubtedly desire that Government should take them into 
their confider.ee, and ask their opinions on such important questions. But it seems to 

me that it would be rather late in the day to ask opinions when we had definitely made up 

our own minds. I am not deprecating press criticism i on the contrary, if intelligel)tly 

conducted, as it very frequently is, it is most valuable. But I think that it is not quite 

logical, both to blame Government for autocratic decisions, as is sometimes done, and 

also to accuse Government of indecision, when it is seeking the solution of a rlifficult 

problem, and asks the opinion of competent advisers. 

II ga. It is unnecessary to recapitulate an the difficulties of this particular question, for 
they are well known to all who have studied the subject. I will only say that Govern-

ment recognize as the most serious difficulty to be met, the probable use of notes for 

large remittances, and the expense ~  maintaining at out-treasuries a sufficient stock oi 
rupees to cash notes when suddenly presented for large sums. Even with the existing 

circulation, under existing conditions and limitations as regards encashment, we are not 
always able to supply rupees to those who presrnt notes and ask for them. I am, however, 
strongly of opinion that if the use of currency notes became more general, and larger 
amounts were held in circulation, the percrntage of rupees required to meet demands 
for encashment, would be considerably less than that which is required to-day, when, 
unfortunately, the circulation of notes is stilI hampered by the fact, that the holder of the 
note cannot be assured of converting it into rupees at the Treasury, and is therefore 

willing, and sometimes obliged, to dispose of his note in the bazar, at a discount. I hope. 

however, that considerable improvement may gradually be made in this respect. and 

that before long we may go even further and find ourselves able to adopt some limited 
measure in the direction of encouraging and increasing the circulation. 
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"99, flcfore quilting this suhjcct, it III"Y h,! of illtl:lesl if I <ju,)te some ligures shuwing 
the tendency to increase in the rir'culation of notes during the last few years, 

I.-Statement Sli07llillg tke .~  ~  f!f pnper currency for (Ill IlIdia. 

Average ~  t· . 
Muimum i 
Minimum 

R 
24,24-,00,000 

24,76,0°,°00 
~  

R 
25,63,00,000 

28,20,00,ouo 

R 
27,Q6,oo,ooo 
29,27,00,000 

~  

28,79,00,000 

30,78,00,000 
27,90,00,000 

, ; 
~~ ~ ~ ~~ .  ~ ~ ___ ~ ~ ~~  

! • Eleven months ollly_ 
f 

Il.-Staff-,,:fnt sh01lli7lg i,1 tui.:llS the eiTeu/alio1l 0/ paper C/l1'rtn'.y uc/udi"g Ilmounts 
I/Cld ~ ~  GOl1tmmClIt Rrservi J'reaSllrlcs and by tlie Preside1lcy Ball!ls at Iheir 

, . 
head 'offices, 

.~ ~ ~ .. =-================== 
" 

f 

i 
Av"rage " .1 
~  : , 
Min;Jm;'m '. ~ 

• " 

, .; 

R 
20,35.00,000 
21,20,00,000 

19,44,00,000 

~ 

20.79,00,000 

22,49,00,000 

19,43,00,000 

1!Iw·I900.· 

R 
23,09.00,000 

24,4 r ,00,000 
21,94,00,000 

I goo. 1 9"1. t 

R 
. ~~  

25,02,00,000 

22,115,00,000 

i  . '. lit EI •• en monlh. only. 

I : :":lo?:rl-he .~ tables show a decided and satisfactory inCTt'ase:in the average 
~  drcuiaUon in the hands of the public during the last four years, and 1 think that the 

~ ~ ~  given by facts, .is a ~  encouragement to persevere in the policy of 

~ ~~~ ~ ~ ~ ~ ~ ~ ~ ~ ~ ~ . ~ in ~  more ~  features. We 
, .31 npw.t tq tijt! .. conslderatlon of the economic Situation, . 
. l·· I ~ •• ' , 

, j, ~ .. iI02. \In ~  opinion, the question of economic development is one.in which those 

.... _ ~  {or. ~ ~ ~ ~  ~  must take the kecncst intetcst, It has ~  
! '. ~ , .. ~ ~ ~  It.'S comparalJvely easy for a Government, to take m9ncy out of the 
;; .. ~ of t  e 'Pl'h!ic, ~  that those pockets are sufficiently ~  lIence, 
I. tt nik. that we t aie specially interested in doing all that is in our power to promote 
. ~ ~ ~~'  ' ; 
i I, • , r ! l ; I I 

~ l' ~ ~ .  ~ ~  the consideration of certain facts and figures indicativc of the 
economiC situation. 
P' , .. 
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" 104.' In ~ .  with the great question of meetingfamine:,requircments, I ha\'e al_' 

ready alluded to the recupcrativc powl:r of India, The fact that 'wc have been able to meet 

the extraordinary demands on our resources, due to fan\inc and ~  and that we are 

to-day able to' present a budget showing, notwithstanding the simul!aneoui serious 

,depression 'in three such ·important industries as.collon, tea, and indigo, a distinct and 

satisfactory incn:ase of n:venue obtained without increase of taxation, is in itSt:1£ the 

~ ~ ~ . ~  that recuperative power. But I think that close examination 01 
certiin"matei-iirracrswllraff6td'fiirthefptOof that'our belief in this recuperative power is· 

hot' ~  idle ~~ '~ . ' 

II 105; We may first conl'ider the more important indications of the figures of 
revenue returns during the last four years. '\ 

" 106. It was naturaIl1nd inevitable, that thc land revenue in ccrtain provinces should 
suffer and diminish through  the direct in8uence of the calamities which ~  befallen 

us, but, whilst land revenue has necessarily fallen off in ~ amicted provinces; in 
others, more favourt:d by ~  the collt:ctiolls have increast:d wjth the prosperity 

of the peoplt:. Fortunately too we are not dependent on lind rc\'enue alone, and 

I observe, with some satisfaction, that on the whole, over a series of rears, the proportion 
ofland revenw: to the total of our resources sholvs a diminishing tendt!llcy. 

, "107. In 1897-gB the proportion of land re\'enue to general revenue was 16'63 per 
cent, in 18913-99 17'08 per cent, in 1Sw-1900 15'°7 per cent, in I!;OO-'gol it wiD be 
,23'54 per cent! •. ~ .  ~  fllr 1901-1902 result in a proportion of 25'17 per cent. 

" 108. There are certain other sources of revenue, which ( trust will, year by year, 
assume greater importance, and in the returns from which we may find indications of 
general economic progress. (n particular ( think H,at 51,1ch indications may be noted in 

the increasing revenue derived from Salt, Customs, and Post Office. The following are: 
the figures under these respective heads :-

, ..... _.-" -.•• I. ;".:". 

Salt Re1'l:nue • 

Customa Revenue-
Import duties • 
'Excile dut" on 
cotton gooCla. 

. Eltport duty • • 
Land ellston' and 
Miscellaneoul 

TOTAl. 

Accounts, 
1J97"\IL 
R 

8,59,43,350 

1I,61.S80 
,72,48,190 

6,51,l]0 

Post Office Revenue. 1,87,91,630 

A<counll. 
IS!IS'9\Jo 
R 

9,°9.98,71] 

3,59,35,090 

13.12,910 
1,01,U,13° 

6,110490 

--'-
4,80.21,630 

1,91.-1°,671 

~  

ISII!I'IP· 
~ 

8,77,56,944 

3.6 I ,39.58J 

13,36.63J 
81·b3.905 

1,66,751 
-----
4'70,06,86: 

1·96.2-1,713 
---

Revi"d. 
19ao-I!I<>I. 

R 
8.9l,66,000 

3,89,65,000 

-10,88,000 
90,09,000' 

8,00.000' 

4.!l8,6t,000, 
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II I think that the Salt revenue retUnlS are partic.ularly encouraging as indicating not 

only a steadily increasing tendency, but in particular. as showing that e\'en in the past 

disastrous year of famine and pestilence, the general consuming power of the populatk.n, 

as a whole, not only suffered no diminution, but, on the contrary, showed an improve-

ment over the preceding year. 

n 109-The same considerations apply to the figures of Customs Revenue, though 
even in a more remarkable manner, for whilst we find a diminution of about 1I}lakhs in 

the yield of Excise duty on cotton gooda, a diminution due to an industrial crisis 

and having no connection with the gel)eral condition of the country, under all other 

heads, there. was a marked increase, resulting in a total improvement, over the previous 

. year, of nearly 29 lakhs, and producing the highest total figure of Te\'enue recorded by 
the C!lStoms Department, since the duties on cotton yarns were abolished in 18g6 • 

.. 110. As regards Post Office re\·enue. the same absolute conclusions cannot be drawn 
from the 8uctuations of n:\'enue as may be fairly assumed in the case of Salt and Customs. 

Post Office profits are necessarily seriously affected by arbitrary rt:ductions of postage 
rates, which, however necessary and profitable in the long run, must cause an immediate, 

though temporary, falling off in receipts • 

.. III. I think, however, that when, as in the case of the Indian Post Office retums, a 

steady progress of revenue is observable, we are entilled to consider such progress as 
strong evidence of satisfactory economic develop·ment, a development which has not only 

material, pecuniary results, but is important, as evidence of general moral progress. 

n 112. I have already alluded to the growth of Railway revenues, and, although the 

task of drawing conclusions from the figures of railway receipts is complicated by the 
difficulty of distinguishing increase due to increased mileage, Irom increase due to 
increased traffic, nevertheless, the actual increase 01 gro5S railway {eceipts affords 
positive proof of grc:ater movement on the railways, and, in so far, of general develop-

ment. 

II 113. The most important industry in India and the one direclly:i.nteresting the 
innumerably larger proportion of the population is agricuhure .. 

II 114: The prosperity 01 the agricDltural population, the deepest concem of the 
~  of. India, has, in the last five years, recei\"ed apparently crushing blows 

through the unprecedented recurrence of famine. The effect of repeated droughts is 
indeed far reaching, and the terrible loss of cattle is a Illost dilltressing incident of the 
late famine, which will long make itself felt in Gujarat and other similarly affeeled 
"districts i but the figures of Land Revenue, which I hue quoled, conclusively show that, 

whilst some unfortunate terri:ories have suffered most severrl)', others have prospe:ed. 

• 
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with the general result that, as a "'hole, the agricultural population in the Indian Empire 

is somewhat better off to-day th:m it was a year ago . 

.. I J 5. Primd /acie, this is certainly an astonishing conclusion, hut if the wh(lle situa-
tion be examined it is perfectly natural and logical. Bengal, the Punjab and Madras 

show by the land revenue returns that they have been doing well, Assam has held its own, 

and Burma, favoured with a magnificent rice crop, was able to export its staple produce, 

on the l\1ostprofitable terms, to feed the famished peoples of Western and Central India, 

and is in a condition of remarkable prosperity. Further it may here be mentioned that 

the unprecedented transport of food-stuffs on the railways, swelled Railway Receipts, and 

contributed a useful addition of Revenue wherewith to meet the demands of famine 

sufferers. 

"116. Two special branches of agricultural industry, indigo and tea, are unfortunately 

now passing through a serious crisis. Indigo is being hard pushed by the competition 

of a foreign chemical product, and the easily made profits of former days have become a 
thing of the past. But, "'hen the first stages of consideration and research have already 

revealed that there has ~  room for economy in administration, that superior crops 

can be raised by manuring, scientific rotation and selection of seed, and that the actual 

product of the vats can be increased up to 30 per cent by the use of the • blower,' 

there would appear to be reasonable hope for a return to more prosperous days . 

.. 117. The history of the tea industry in India has been a very chequered one, alter-

nating between periods of great prosperity and the deepest depression, and it may, 

therefore, be hoped that the present crisis, which seems to be generally attributed to over-
production, may in its turn be succeeded by a renewed period of prosperity . 

.. 118. Manufacturing industries still hold but a very small proportionate place in the 

economy of India, but their importance is increasing and there is every reason to desire 
that it should increase. The cotton industry, the most important hitherto. is unfor-

6 tunately passing through a period of considerable depression. and in some quarters it 
is held that the introduction of spinning high numbers will be pecessary to ~  a 

full revival. 

II J 19-Cotton is, however, the only manufacturing industry which appears to be in 

even temporary difficulties, and the rapid increase in the number of important factoriCl 
and workshops during the last few years is really remarkable and most encouraging. 

"120. I may cite a few examples of industrial development. 

II 12t. In the year ~  there were 350 cotton factories including spinning and 

weaving mills, and there were 586 such factories in 1899. The number of enginecriDi 
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workshops and foundries, including rail\\'ay workshops, rosc from ]2 ill 1895 to 82 in 

1899, and jute mills and presses from 62 to 82. Rice mills numbered 6j in 1895 as 
against 84 in 1899, and sugar factories 9 in 1895 as against '4 in 1899. 

"122. The imports of machinery and mill-work and 01 iron and steel, also afforu 

important indications of progress. These have, as might have been expected, been 

recently adversely affected by the serious depression in the cotton industry, by far 

the most important manufacturing interest in the country. Ne\'ertheless, if we take 

into consideration the natural effects of this special depression during the last two 

years, it is most satisfactory to find that the average value 01 imports of machinery and 
mill-work during the last five years, has surpassed that of the pre\'ious quinquennial 

period, by, approximately, 75 lakhs, equivalent to an increase of nearly 30 per cent. 

"123. Perhaps, however, the most satisfactory statistics are those showing the 
production and export of coal during the last few years. The exports of coal, I\'hich 

only amounted to 222,380 tons in the year 1897, reached 490.490 tons in 1900, 

and there appears every reason to anticipate further progressive development in this 

direction. 

" 124. 'As regards the total output of coal, in 1897 it was 4,063,127 tons, whilst in 

1899 it ~  5,089,392 tons, showing an increase in two years of about 25 per cent 
and the figurfs so far available for the sub sequent period, show that progress is ~ 
.... ell maintained. 

If 125. Other interesting figures bearing on the question of. economic welfare are to 

be found in the statistics of the Savings Banks and Provident Institutions. 

"126. Between 1895-g6 and 1899-1900 the balance at the credit of depositors 

increased by oR 1,88, III notwithstanding the two disastrous periods of famine with which 
the country was amicted during this short term of years. 

" 127. As regards the condition 01 trade, as apart from industry, it is rather difficult 
to' fix on apy special figures from which to generalise or dra\y sound conclusions. 
I give, howe!er, below, a table showing the value of exports and imports, exclusive of 

treasure an!( Government stores, during the last four financial years, and for ten 

~  of the current year. Thts table shows a slight falling off in exports during the 

~ 1899-lgf,o, amounting, howel'er, to less than 4 per cent, but taking all the figures of 
bOth export and import together, the total value of trade is only about I per cent les. 

~  for 18g8"99, and considerably in excess of the preceding years tabulated. Con-

siilenog the rtumerous disadvantages undcr which the export trade has been labouring 
- i 
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since the recommencement of faminc, I think that on the whole these figures indicate 

commercial strength, and a generally satisfactory situation. 

~ ~~. 
·8;6-g7. '''7'111• • Bv&-g.,. .1gI)o'9O!' • ApriIIOJ.1II 

Jan •• ..,.. 

a R. R R R 
ToW Import. 71.79038,293 6g.26.66,6zS 68.38,030412 70.71 •• 8•634 62,06092.778 . Exports (includ· 
ing re·exports) 1,030910420972 97053.73.730 1,12,7:1,14.730 1,08097,6 •• 8,3 86,1)8.70.C528 

TOIAI Elports and 1m· 

ports 1.75.7°,81.265 1,66,80.39.355 1,81.10.18,142 1.79.68.800507 1049,05.63.406 
'Klee .. g1lporll over 
Imports • 32•12,D4,679 28.27,06,105 #.34.110318 38•26043.239 24.91.77.850 

,. 128. Another point connected with the question of the general trade si,tualion, and 

which affects traders very closely, is the bank rate for the use of money. 

" 129. The annexed Table shows the rate of the Bank of Bengal month by month, 

since January 1897. and it will be observed that since August 1898, .a fairly uniform 
tendency has prevailed, and that a maximum rate of 8 per cent has rarely been reached 
and ne\'er passed. I think that an 8 per cent rate during the busiest season of the 
year is no serious hindrance to business in India, although. if we could reduce our 

normal maximum to 6 per cent, it would be an advantage. But we must remember that 
if the rate of interest in India were brought down to the low averages pre\'ailing in 

Western Europe, there would no longer be any temptation to capital to seek investment 
so far afield. . 

II 130. In connection with tbis question I may point out that, according to the figures 

tabulated, there is much leiS relation, in India, between the volume of trade and the 
rate of interest th an would naturally be su pposed. 

"131. It will be observed from the subjoined Table that, whilst a  7 per cent rate 
existed concurrently with the comparatively small exports during October and November 

1897, no higher rate was induced by the comparatively large exports in the 6rst three 
months of 1899 j and that, whilst a 10 per cent rate lVas maintained in April 1897. when 
the value of exports was below average, a  5 per cent rate sufficed for the large exports 

of October 1900. 

" 132. These figures would seem to indicate that the rate of discount, and therefore 

the demand for loanable· ~ has been at times, more dependent on speculation and 
the nervous apprehensions of traders, than on the real requirements of trade. 

"133. The consideration of these figures leads me to hope, that provided' our money 

markets do not become the victims of speculators (and to avoid this we must rely on 
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the prudence and good sense "of the banking community), we are now reaching a more 
permanently stable monetary condition, than that which existed three or four years ago. 

II 134. A factor tending in this direction is, I think, to be found in the development 
of communications and increasing facilities of credit, which mus.t tend to prolong the 
seasons for export of such staples as rice, jute, cotton and seeds, and thus facilitate 

the financing of the trade. 

. ~  d,ei"g tI" fla/w, '1 M,reRa"diJ, ,xl"t,d Ir,m J"dia .",.i"g tI" ,'tlrs ,891, ,898, "99 ."d 
'9" e;t" I. Bmral Ba,,)', malt;"."m 1,,6Ii,",d "al'tlIi"I,r,,' uti t", ,.." ,,/Clllllltil BUh f,,. II" la_ I,,.;"d. . 

- =c. ~~~~. 

' .... ..... . .... .- ..... 
~ -.. -R ... R .... I Rate ·"',I,R'" --Rot .. 

VaIo.1I tor 0/ Vlllleof lor ., Val.'" lor II Vlllleof ... II -of tor ........ ContI! IlUr. .. ...... Cn.ell I .... ..pon •. eau.cll ,1.ler- e • ...,.. ConeU·, .... "_L C. .. A 
8U1o. ... alllo. .... B,IIo. ft,. B"" UL -----'------1- -----------------f--.... Per ....... .... ..... Per .... tPot -• ... ..... R ,., ..... • por -. • per -. • ... .. - Np •. ..... ..... -. 

J •••• " • I,n,DI,III 111. 10 ........ IHIIII 11 1O,lI,II,IIl 11117 7 ",,,,,117 It. • ~ . . IHIl r_" • I,II,II,ID lHII 10 I,ID,II,III IHID II 10."',0,151 lI·m 7 "71,II,1II .. • IO,II,II,GIII ..... 
.bm. • .1I,15,III,ID 15_ 10 ....... lUll 11 11,11,111." Itlll 7 •• Il .... 1Ii11 • -, • 7,11,.,111 .. 10 ....... 11'158 II '.11,,,"7 15'. , ........ 11 II.", • ... , • .... 1I,IIi ~ 10 I ....... 15_ II ',H,",-IItIV • 1,17,l1,li1 IHIr • 
J ... · '.11, .... U ... 10 ........ U· • II ..., .... IHII I '.II,Ir,lll IHII • 
J-Ir • 7,,.,.,.. U ... 7 t,II,II,tU 15'111 • '.7I,.,a IS-" I ', ..... 111 IItII I 

A ... II. .7.17 ...... 1HiI I ...... m 11''' I "71,11", IH'IJ I '.".'-II. I 
s..-· .. ~  ..... IHII • ........ 15'" I "11,150117 l.tII 

, '''I,".m 11'111 , -• 7 .... 1 .... ~ 7 ..-111 11'.' I '.".11,. II'DS • ........ 15_ I -......... ~ , .... 71,115 11'851 • 1,11.01,112 11111 Y .... 11,211 II. I 

D_ • l,1l,I7.7. II'. • .... 71,110 II''''' • .. I .. ,. .... 1.0 7 "71,11,151 1HI7 7 

----... -1-"-' J 1,11.11,31,11' ------T.,.u, 
• " ..... 111 '- ... 1.10, ....... .. !1 ..... 1V, ••• ... ... 

'" "" .... _-.. __ .. _ . ., ... _, ... . ............ 
"135· ~ D)ay now ~  to sum up the general situation. 

, 
.. 136. It has been iHown that our economic situation, on which our finaaciaJ situation 

depends, ~ ~  checks in certain directions where it has!J.een prejudi-
cially a,ffeeted.: by known causes, on th:l whole good: that, wherever not prejudiced by 

such special. and it may be anticipated, temporary difficulties, it is progressive, and that 
the evidences ~  general recuperative power arc many and satisfactory. 

"137. At !the same time, in a country where the returns of Revenue depend to 

lariely upon meteorological conditions impossible to foresee or to ~  it behoves 

-., ---
Pot -. , , 

c.d ..... 
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us to frame our Estimates with great caution. This we have dune, and still our Estim-

ates of Revenue Receipts show an increase of over £2,000,000 above those framed by 
my predecessor lor the closing financial year, and if we remove from the Account the 

purely lortuitous receipt of, approximately, £3,000,000 on account of Mint operations, 

they are slightly in excess of the realisations of 1900-1901. 

H 138.  I t is indeed ~  that we arc able to prcsent such satisfactory figures, for, 

as already stated, we arc not yet free from the charges and consequences of famine. 

H 139. It has been our first care to afford relief from the financial prostration affecting 

so many Provinces, where not only necessary Balances have been exhausted, but where 

also, stern need for the strictest economy has most unduly curtailed expenditure neces-

sary to meet many primary needs of society, such as public works, education, medical 
requirements, and administrative improvements. We have been as liberal in this 

direction as prudence permitted, and have made grants-in-aid to Provincial Revenues 
amolOnling in the aggregate to 16411akhs. 

II 140. In addition to this abnormal charge on our Revenues, we must devote one 
crore of rupees irom the Famine Insurance Grant to direct famine expenditure in the 

still afRicted districts, and to this again, as a consequence of the lessons of the 
South African War, is added a large sum for Army Services, increasing the estimated 

charge on this account by £876,500 above the sum sanctioned for 1900-1901. 

" 141. These large estraordinary charges, amounting together to over £2,600,000, 
are, however, more than balanced by an ~  reduction, as compared with last year, 

of :63,245,000 in general famine expenditure, and by the exercise 01 strict economy 
where permissible, we are finally able to show a surplus of £690,900 to be carried 
forward to Capital Account and to reduce by so much the amount which we shaUbe 

obliged to borrow for railway construction and irrigation works, on the prosecution of 
which we are so largely dependent both for general economic  progress and for protec-
tion from the direct and indirect effects of recurring famine. 

II 142• In conclusion I may say that the Estimates for 1901-IQO:l are of good promise, 
and that, unless our reasonable anlicipations are falsified by an unprecedented recurrence 

of serious disasters, we are entitled to look forward with some confidence to the future, 
and to hope for the early dawn of a period of considerable prosperity." 

The ~  adjourned to Friday, the-undo March, 1901. 

CALCUTT" j J 
TIt, lind ~  If)O/. 

J. M. MACPHERSON, 
S,u-lIary fo 1/" Gow,r"",mt of / .. dill, 
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